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FORM A

FOR THE ATTENTION OF THE CREDITORS OF WS. VARIEGATE PROJECTS PRIVATE UIMITED |PART IX

RELEVANT PARTICULARS
1. |Name of corporaie debtor Mis. Variegate Projects Privaie Limited_ (PART IX)

2. |Date of incorporagion of corporate debior | 13.07 2007

Authority under which corporate debior is| Register of Companies — Hyderabad
incorporated regs iered

4. | Corporate densty No./Limited Liablity CIN: U45400T G200TPTC 054795
Identification No.of corporate debtor

i | Addmss of he mgisemd ofice and principal |Piot no. 436, Road no. 80, Jubiee Hills, Phase

office {f any) of copomte dabior <l Hyderabad - 50003 3. Telangana
6. | Insolvency commencemant date in 12.11.2025
respect of corporate deblor
7_| Esimated dale of dosure of insolvency | 11.05.2026 {180 days fram the date of
resoluion process commencemant of CIRP Le 12.11_2025)

4 |Name and r afion number o the in | Chillale Rajesh

sdvency prolessional acling as inenm | BEIAPA-001/IP-PO0S992017-2018/11228
resoiuton pofessonal

professional, as mgsered with he Board Hyderabad 500 008 Telangana.

chillalerages hifva hoo.coin
10, |Address and a-mail 10 be usad for B-725, Western Plaza, O. L. Colony,
camespondence with fha inferm H. S. Darga, Hyderabad S00008 Telangana.
resalston professonal vanegate crpiligmai com
1.} Last date for submission of claims 27.11.2025

12_| Classes of credifors, if any, under dausae (b of | Not Applc able
mb-zacion (64) of saction 21, ascertained
by e imedm resolSon professional

13, | Names of insovency Professionals idenied (Mot Applcable
10 ad a2 Auhoised Represertalive of aediors
n aclass (Thee names lor aach dass)

14. | Relevant Forms and Viebsie:

Details of authonzed representatves are .
avaiable af hitps: fwww. ibbi gov inhomeidownloads

Noticeis hereby given that the Mational Company Law Tribunal Hyderabad-|| Bench has ordered
he commencement of a corporale insolvency resoluion process of Ms. Varegale Projects
Privaie Limited (PART [X)vide order dated 12.11 2025 CP (1B} No. 184/THDB/2024.
The credilors of Mis. Vanegate Projects Private Limited (PART 1X} are hereby called upon o
submit their clasms with proof onor before 27.11.2025 o the Intenim Resolution Professional at
he addres s menlioned against entry No. 10.
The fnancial creditors shall submit fheir claims with proof by electronic means only. All other
creditors may submit e claims with proofin person, by postorby electronic means.
Afinancal crediior belonging toa class as Esled against the entry No. 12, shall indicate its choice
of authorised representative from among the fhree inscivency professionals Ested against entry
No. 13 10 act as authons edrepres entalive of the class [ speafy dass) inForm CA.
Submissionof false ormisl eading proofs of diaim shall afiract penalfes.
Sd/-
Rajesh Chillale
Interim Resolulion Profes sonal
Date:14.11.2025 BBINPA-001/IP- POOGS9/2017-2018/11226
Place: Hyderabad Mis. Variegate Projects Private Limited (PART [X)
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